BEFORE THE AJUDICATING AUTHORITY
(NATIONAL COMPANY LAW TRIBUNAL)
AHMEDABAD BENCH

AHMEDABAD

C.P. (I.B) No. 168/9/NCLT/AHM/2018

Name of the Company: MFC Transport Pvt Ltd.
V/s.
Essar Heavy Engineering Services Ltd.
Section of the Companies Act: Section 9 of the Insolvency and Bankruptc
Code

S.NO. NAME (CAPITAL LETTERS

DESIGNATION REPRESENTATION SIGNATURE

ORDER

None present for the Operational Credito

I/petitioner. Advocate Mr. Raheel Patel is
present for the Respondent. '

At the request of counsel for the Respondent , the matter is adjourned.

List the matter on 3] .08.2018

MEMBER JUDICIAL

Dated this the 14th day of August, 2018




